
I-IIGH COURT OF IHARKHAND, RANCHI
NOTIFICATION

EE 26,n MARCH,2025

No88 e, In exercise of the powers conferrecl uncler Sub Section (3) of Secrion 9 of the Bharitya Nagrik Suraksha

Sanlrita, 2023, the Court has been pleased to confer the additional powers of a Judicial Magistrate of the 1't Class upon

the Officer naured in Column No. 2. of tl-re table given below for the territorial juriscliction mentioned in Colurnn No. 3.

to try and, if necessary, to comrnit for trial of cases with respect to the offence under the Acts as rnentioned in Law

Departnrent's, Governmentof Bihar, Memo. No.1806/J &7604/J dated 13.4.1992and27.4."1999 respectively.

The Court has further pleased to confer upon him the aclditional powers to take cognizance of such cases which

he has been authorised to try.

The Officer is also appointed to act as Presiding Officer of the Special Court established with his Headquarters

as tneutiotted against his uatue in Column No. 4. of the table, having jurisdiction as mentioned in Colunln No. 3. for trial

of cases relating to Econotnic Offerrces under the Acts rnentioned ir-r the Law Deparh"nent's aforesaid Memo.

SI. No. Name of the Officers with designation and
present place of posting (With Iudeeship)

Territorial ]urisdiction Headquarters of the
Court

1. 2. J. 4.

1 Ms. Anjilina John, Civil Judge (Sr. Div.)-cum-
JM, Dhanbad

Dhanbad, Bokaro, Giridih,
Hazaribagh, Ramgarh,
Koderma, Chatra, Dumka,
Deoghar, Goclda, Pakur,
Jamtara & Sahilrganj

Dhanbad

By order of the Court/-

Sd/- Manoj Prasad
Registrar General

Copy forwarded to the Principal Secretary, Dep'r611111sn1 of Personnel, Administraiive Reforns &Rajbl-rasa,

Covt. of Jharkhand, Ranchi / the Principal Secretary, Law fluclicial) Department, Govt. of Jharkhald, Ralchi/ the

Accountant General (A&E), Jharkhand, Ranchi/ the Central Project Co-orclilator, e-Courts project, High Court of

Jharkhand, Ranchi with a request to take ltecessary steps for uploacling in tl-re website of tl-ris Court/ the Judicial
Comurissioner, Ranchi & the Princip'ral District & Sessions ]uclge, Chatra for ir-rformation and communication to the

Officer concerned Yo-.u_l
Registrar Gefilralv*lsl{


